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Service'conditions of Casual Labour
in Vividh Bharati section in AIR

5984. SHRIMATI MRINAL GORE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state :

(a) whether the casual labour in
the Vividh Bharati section in the All
India Radio have no statutory regulations;

(b) whether any regulations pertaining
to service condjtions are available;

(¢) if so, the details thercof; and

(d) if not, how their services are
governed ?

THE MINISTER OF INFOR-
MATION AND BROADCASTING
(SHRI L. K. ADVANI) : (a) There
are no separatc statutory Regulations
governing the casual labour cmploved
by the Vividh Bharati Scction of All
India Radio, Bombay.

(b) to (d). They are paid wages
on the basis of Minimum Wages fixed
by the Government of Maharashtra from
time to time for comparable scheduled
enployments.

Photo Film Manufacturing Company

598s. DR.BIJOY MONDAL : Will
the Minister of INDUSTRY be pleased

to state :

(a) whether M/s. Hindustan Photo
Films Manufacturing Company Limited,
Ootacamund, is not able to cope with
the demands of X-Ray filmsfrom various
parts of the country; and if so, the steps
Government  propose to remove  the
handicap;

(b) whether a large number of com-
plaints have been made in respect of in-
adequate and defective supplies; and

_(c) whether their import licence is
likely to be impounded for adulterating
*supplle.s with indigenous defective films
and mis-handlings ?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) : (a)
The present production of Hindustan
Photo Films Mfg. Co. Ltd., Ootacamund
is adequate to meet the demands of X-ray
films from various parts of the country.

(b) and (¢). No, Sir.
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Pakistani Intruders in Chhamb

5986. SHRI SHIV SAMPAT RAM :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whetheritisafact that the Pakistani
intruders have again started lifting cattle
from the Chhamb border area of Jammu;

(b) if so, the facts thereof; and

(c) the steps taken or proposed to be
taken by Government to check the in-
trusion by Pakistani intruders ?

THE MINISTER OF HOME
AFFAIRS: (SHRI CHARAN SINGH):
(a) and (b). Yes, Sir. According to the
information furnished by the State Go-
vernment, 14 cases of cattle lifting have
been registered with Police Statiom
Khour and one with Police Station Akh-
noor in the Chhamb area of Jammu
during the period January to the end of

July, 1977.

(c) Strict vigilance is being maintained
and surveillance of the area is being en-
sured by our security forcesto check cattle
lifting by Pakistani intruders. ’
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